High Court of Jammu and Kashmir at Srinagar.

Né: 7 O,l_

Order

Dated: RS /gfa)—@/ +=

Sanction is hereby accorded to the additional allotment of funds in favoul of tlze followmg
Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under various . e
o /wcz heads during the current financial year 2017-18 as per detail given below:-

“ Rs. In Iacs :

18 Iry Officer,Sub Try.Distt. Court complex, Janipur, Jammu.

Li-17. Try. Officer, Pulwama/Kishtwar/Beerah/Kupwara/Gandoh/Baramulla, /Kathua.

...... Sor inf. And n/a.

18. Order book.

90 e Ade Fm up-

Lok
AL

Deputy\Registrar (Acctts)

S No | Name of the court Salary | POL O.E. Tele 2071-P&ORB Ezaz
5 : (NPS). .+
Pr. D&S Judge, Pulwma. 40.00 0.10 0.10 - 1 0.25 : 7\50
| Munsiff, Kishtwar. 10.00 0.10 0.15 eI e —
A | Munsiff, Kupwara. - 0.10 0.10 S — -4
/ ﬁ:ﬁ{unsiff, Gandoh. 10.00 - e S - ~-
Munsiff, Baramulla. 10.00 0.15 — - 0.20 S
0. o P Munsiff, Jammu. - i it o 0.20 —
s L Addl Mob. Mag. Beerwah. | 6.00 — 0.10 o o -
.| Addl. Mob. Mag. Kishtwar, | - — 0.10 —— p— Le—
Adisit.  Mob.  Mag (Tr) | 5,00 0.10 0.10, 0.05 0.20 -
| Kathua. -
By Order. J)ﬂu‘«ZIJ
)}yRegtstrar ?,citts') 23 / S';
21687-702/Ac  Datea:_25/2 /;‘9/7_ - v
( nm to the:- 4
I: "Pr. D&S Judge, Pulwama,
2-6  Munsiff, Kishtwar/Kupwara/Jammu.Gandoh/Baramulla
7-8.  Addl. Mobile Magistrate, Beerwah/Kishtwar. o
9. Distt. Mob. Mag. (Tr) Kathua. .'j"-




